A 4 g 8"
_—g%g-;.__ﬁ. y = | oy
4 i,
> R
e (;5‘ 24, 29
Hene 1y T L. Verma O/M
H&“' ﬂ'\-r,S- r_DG«.\. A
Nethe -E:w«lkq opblicant. T B
\s o‘ddﬂ-l'fht_a\ 4o 00\ O B4 ﬁw admisien.
A /8
AT)
-t
G loay

NEREL Kw ?S\-/\.\ Q—M\'Q\Q‘—QJ:__C o ,1 3 QA
Ej"“*‘a Q(:'\J“r ,Q_;t(‘____,,- DQCQ"%’\CM\S O\S\Sa

T2 AN
TR S s :g}:&

Sk Q'\‘*MSKQX iy C/\-Q\Q\-\J\_Q\Qg—o‘)-\

7e m@

S .
A




“ritamge

Date of Recejpe j

b!

SIS Dl CUU'KND lézr\%ég

Dy Registrar

TIE CENTRAL ADMINISTRATIVE TRIBUNAL ADDIT IONAL

BENCH ALLAHABAD

'ORIGINAL APPLICATION NO. 57S OF 1994

— ( Under Section 19 of CAT Act, 1985.)
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_ ( DISTRICT*_ALLAHABAD)
Sri Awadhesh Kumar Singh, Son of Sri
U.P.Singh, R/0-Plot No.- 1128,
Brij Bnclave Colony,Sunderpur,
Varanasi, 221005.

Sri Sanjay Kumar, Son of Sri. -*
Sadho Pandey, R/0 Village~- Kataria,
Post- Zamania, District- Ghazipur.

Sri Avinash Chandra Pandey, Son of
Sri P.S. Pandey, R/0 P-IV/453,2-Park Road,
C.M«Qs Campus, Allahabad- 21001.
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-------- Applicantse.
VERSUS

Union of india,thrnugh Ministry of

Grievance Lnd Peﬁsion Department

New-Delhi.

Union Public servica Commission,
Shahjahanpur Hoad, Dhaulpur House,

New-Delhi,through its Secretarye.
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